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Es. 40 crores may be included in the 
Railway Budget: 

1. Gauhati-Burnihat. 
2. Dharmanagar-Kumarghat. 
3. Silchar-Jiribam. 
4. Balipara-Bhalukpong. 
5. Amguri-Tuli. 
6. Lalaghat-Bharabi. 

The Planning Commission have ap- 
pointed a Committee to examine 
these proposals and to make recom- 
mendations about the viability of the 
schemes, taking into account the social 
costs and the social benefits in each 
case. The decision for construction of 
these new lines would depend upon 
the recommendations of the Commit- 
tee which has been allowed 8 months 
to finalise its report. 

Alloppey-Ernakulam   Railway   Line 

89. SHRI S. KUMARAN: Will tbe 
Minister of RAILWAYS be pleased to 
state: 

(a) whether Government have taken 
any decision on the perosed Alleppey- 
Ernakulam Railway Line; 

(b) if so, what are the details 
thereof; 

(c) whether Government's atten- 
tion has been drawn to the view ex- 
pressed by the Kerala Industry Minis- 
ter that the State Government will 
have to see whether the line could be 
constructed at the State Government's 
cost if the Centre's decision is delayed 
further, considering the necessity of 
the said line for the industrial de- 
velopment of Alleppey district;   and 

(d) if so, what are the details in this 
regard and what is Central Govern- 
ment's  reaction thereto? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) and (b) 
No decision has so far been taken. 

(c) No. 

(d) Does not arise. 

Drilling for oil  off  the  Kerala Coast 

90. SHRI S. KUMARAN: Will the 
Minister of PETROLEUM, CHEMI- 
CALS AND FERTILIZERS be pleased 
t0 state: 

(a) whether the drilling activities 
for oil off the Kerala Coast were sus- 
pended  recently; 

(b) if so, what are the details and 
the results of the drilling done so far 
and what are the reasons for suspen- 
sion of the drilling operations; and 

(c) whether the drilling will be 
resumed after monsoon? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA); (a) to 
(c) ONGC had drilled an exploratory 
well 60 Kms. north-west of Cochin 
during April-May 1978. This well was 
drilled to a depth of 1755 metres. How- 
ever, as no oil or gas was found, the 
drilling was suspended. 

Further exploration programme in 
the area will depend upon the inter- 
pretation of the data obtained from 
this well and the seismic data of the 
area collected earlier. 
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f [Strictures passed by the Allahabad 
High Court against the ex-General 
Manager of the North Eastern Railway 

91. SHRI NAGESHWAR PRASAD 
SHAHI; Will the Minister of RAIL- 
WAYS be pleased to state: 

(a) whether it is a fact that in a 
judgment on a writ petition, strictures 
were passed by the Allahabad High 
Court in May, 1978, against Shri 
Mishra, Ex-General Manager of the 
North Eastern Railway in as much as 
he has been found responsible for ir- 
regular appointments of certain per- 
sons in utter disregard of the estab- 
lished statues and rules; and 

(b) if so, what action Government 
have taken against the said ex-General 
Manager in the light of the said judge- 
ment?] 

 

tfTHE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) Some 
observations have been made by the 
Allahabad High Court in the said 
judgement about the manner i'n which 
Shri Mishra had dealt with instruc- 
tions from the then Special Assistant 
t0 the former Railway Minister re- 
garding some adhoc appointments. 

(b) The matter is being examined.] 

f [Passengers travelling on   the   roofs 
of trains 

92. SHRI NAGESHWAR PRASAD 
SHAHI: Will the Minister of RAIL- 
WAYS be pleased to state: 

(a) whether Government are awar* 
that a number of passengers travelling 
on the roofs of the trains die e way- 
year by colliding with the girders of 
the bridge over the river Ghashara 
near Burhwal between Lucknow axd 
Gonda and seven passenger., lost their 
lives when the 2 Down Mail met with 
an accident on the 14th May, 1978; 
and 

(b) if so, what steps Government 
propose to take to prevent such acci- 
dents?] 

 

 


